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 COMMITTEE  ON  SUBORDINATE

 LEGISLATION

 [English]

 Elghteenth  Report

 SHRI  ZAINUL  BASHER  (Ghazipur):  |

 909  to  present  the  Eighteenth  Report  (Hindi
 and  English  versions)  of  the  Committee  on

 Subordinate  Legislature.

 MR.  SPEAKER:  Now  matters  under

 Rule  377

 12.11  hrs.

 MATTERS  UNDER  RULE  377

 [English]

 (i)  Demand  for  development  of

 various  places  of  tourist  im-

 portance  in  Chikmagalur,  Kar-

 nataka

 SHRIMATI  D.K.  THARA  DEVI

 SIDDHARTHA  (Chikmagalur):  Chikman-

 galur  is  one  of  the  picturesque  places  in  the

 State  of  Karnataka  having  many  places  of

 tourist's  interest.  The  lack  of  sincere  attempt
 to  tap  this  potential  has  deprived

 Chikmagalur of  its  place  on  the  tourist  map  of

 India.

 There  are  number  of  places  like

 Bababaden  Giri  a  beautiful  and  ancient  pil-

 grimage  place  for  both  Hindus  and  Muslims.

 Kemmanagundi  the  poor  man’s  Ooty,  Badra

 Wild  Life  Sanctuary,  sacred  Sringeri  Mutt

 and  Hornadu  Temple,  Devnoor  the  famours

 birth  place  of  Kavi  Lakshmisha,  beautiful

 hills,  valleys,  coffee  plantations  and  many
 other  more  historical  places  make

 Chikmagalur  rich  in  culture  and  attractive
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 tourist  centre.  The  famour  Belur  and  Halley-
 beedu  are  hardly  20  miles  from

 Chikmagalur.

 1  urge  upon  the  Union  Government  to

 take  necessary  steps  for  the  overall  devel-

 opment  of  these  place.  and  send  a  team  of

 experts  to  Chikmagalur  to  study  the  tourist

 potential  in  a  broader  perspective  so  that  the

 region  can  reap  the  benefits  of  tourism  in-

 dustry.

 MR.  SPEAKER:  You  bring  a  no-confi-

 dence  motion.

 ({nterruptions)

 MR.  SPEAKER:  It  can  be  discussed

 only  through  a  No  Confidence  Motion.

 (Interruptions)

 MR.  SPEAKER:  Motions  regarding  the

 failure  of  the  Government  can  be  discussed

 only  on  a  No  Confidence  Motion.

 (Interruptions)

 [  Translation]

 MR.  SPEAKER:  You  give  a  notice  for

 no-confidence  motion  and  |  shall  allow  it

 today  itself.

 [Translation

 (li)  Demand  for  overall  develop-
 ment  of  Eastern  Uttar  Pradesh

 SHRI  RAJ  KUMAR  RAI  (Ghosi):

 Through  your  good  offices,  |  want  to  draw  the

 attention  of  the  Central  Government  to

 Azamgarh,  Maunathbhanjan,  Ballia,

 Ghazipur,  Gorakhpur,  Deoria,  Basti  and

 Jaunpur  districts  of  Eastern  Uttar  Pradesh.

 This  area  played  a  key  role  in  the  freedom

 struggle  but  today  its  farmers,  weavers  and

 educated  unemployed  are  facing  innumer-
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 able  hardships  to  make  a  living.

 |  have  been  repeatedly  demanding  in

 this  House  that  a  separate  provision  be

 made  in  the  Union  Budget  for  the  Develop-
 ment  of  eastern  Uttar  Pradesh.  |  had  asked

 ‘or  large-scale  industrial  units  to  be  set-up  in

 hat  area  so  that  it  could  develop.  But  no

 ‘forts  have  been  made  in  this  direction  so

 ar.

 |  want  the  Planring  Commission  to  allo-

 cate  separate  funds  for  the  development  of

 eastern  Uttar  Pradesh.  The  Central  Govern-

 ment  should  immediately  set-up  a  thermal

 power  station,  micro-wave  tower,  iron  and

 steel  plant,  a  Central  poultry  farm,  a  Krishi

 Vigyan  Kendra,  telephone  industries  and

 industrial  units  based  on  breweries.

 (iti)  Need  to  improve  tele-commu-

 nication  and  postal  facilities

 in  rural  areas

 [English]

 PROF.  NARAIN  CHAND  PARASHAR

 (Hamirpur):  The  failure  of  the  Department  of

 Telecommunications  to  instal  timely  the

 Public  Call  Offices,  Combined  Offices  (Tele-

 graph  Offices  on  Morse  Code)  and  Small

 Automatic  Exchanges  in  the  rural  areas  has

 resulted  in  a  grave  set-back  to  the  provision
 of  Telecom.  services  in  the  rural  areas.  The

 position  is  so  depressing  that  even  the

 Public  Call  Offices,  both  local  and  long  dis-

 tance  sanctioned  in  the  Sixth  Plan  and  in  the

 first  two  years  of  the  Seventh  Plan  have  not

 been  installed  so  far,  for  want  of  stores,

 equipment  and  shortage  of  staff  caused  by
 the  ban  on  recruitment,  which  is  proving

 counter-productive,  on  account  of  the  loss  of

 revenue.

 Hence,  |  request  the  Minister  of  Com-

 munications  to  ensure  that  all  Rural!  Tele-
 phone  Exchanges,  Public  Call  Offices  and

 Telegraph  Offices  are  installed  within  one
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 year  of  their  sanction  and  final  payments.  It
 is  essential  that  all  such  projects  which  are

 pending  for  installation  are  taken  up  on  top

 priority  by  training  up  agrash  programme  for
 the  rural  areas.  It  is  the  rural  areas  which

 require  this  facility  the  most.

 Similarly,  on  the  Postal  side,  the  open-
 ing  of  new  Post  Offices  and  upgradation  of

 those  for  which  the  State  Governments  are

 providing  NRC  should  be  ensured  promptly.
 The  cost  Recovery  Principle  (FR  127)
 should  not  be  applicable  in  the  calculation  of

 NRC  for  upgradation,  as  Sub-Post  Offices

 constitute  an  essential  social  service.  All

 Departmental  Sub-Post  Officers  and  ED-
 BOs  within  the  local  area  of  a  Telephone

 Exchange  should  be  provided  COs  on

 Morse  Code  and  PCOs.  The  norms  for

 sanctioning  PCOs  and  COs  and  creating
 Telecom  and  Postal  Divisions/Sub  Divisions

 and  upgrading  EDBs  to  DSOs  and  DSOs  to

 Head  Post  Offices/Departmental  Telegraph
 Offices  should  be  relaxed  in  special  cate-

 gory  States  by  giving  a  weightage  of  33  per
 cent  in  the  calculation  of  work  load.

 {  Translation]

 (iv)  Need  to  allocate  funds  for

 schemes  for  providing  drink-

 ing  water  In  hilly  areas  of  Uttar

 Pradesh

 SHRI  HARISH  RAWAT  (Almora):  Mr.

 Speaker,  Sir,  the  last  two  years  have  seen

 very  little  rainfall  in  hilly  areas  of  Uttar

 Pradesh.  This  has  led  to  the  drying  up  of  all

 sources  of  water.  This  year  there  is  a  likeli-

 hood  of  an  acute  drinking  water  shortage  in

 those  areas.  Efforts  made  till  now  to  tackle

 this  problem  cannot  be  called  to  be

 adequate.  It  seems  as  if  the  Central  or  State

 Government  did  not  foresee  the  enormity  of

 the  drinking-water  problem.  Efforts  should

 have  been  initiated  much  earlier  to  combat

 this  dreadful  situation.


